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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

NOTIFICATION 

Leh, the 26th September, 2025. 

 

No. Secy/L&J/UTL/2025/1041.—   Whereas, the Lieutenant Governor of the Union territory of 

Ladakh is satisfied that it is necessary to do so; 

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3, read 

with clause (e) of section 2 of the National Security Act, 1980, the Lieutenant Governor of the 

Union territory of Ladakh is pleased to direct that during the period 26/09/2025 to 25/12/2025, 

the District Magistrate, Leh and Kargil may also exercise the powers of detaining authority under 

sub-section (2) of section 3 of the aforesaid Act within their territorial jurisdiction. 

By order and in the name of the Lt. Governor. 

 

(Qureshi Tariq Mahmood) 

Administrative Secretary, 

Law and Justice. 

 लद्दाख, 14 अक्टूबर, 2025  

 LADAKH, TUESDAY, OCTOBER, 14, 2025  

भारत सरकार 
GOVERNMENT OF INDIA 
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Copy to:- 

1. Joint Secretary (Jammu & Kashmir and Ladakh Affairs), Ministry of Home Affairs, 

Government of India. 

2. Director General of Police, UT of Ladakh. 

3. Deputy Commissioner/District Magistrate, Leh. 

4. Deputy Commissioner/District Magistrate, Kargil. 

5. OSD to Hon'ble Lt. Governor, UT of Ladakh for information of the Hon'ble Lt. Governor. 

6. OSD to Chief Secretary, UT of Ladakh for information of the worthy Chief Secretary. 

7. Concerned file. 

 

  

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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